
Name Email Date of 
receipt

 Nature of 
claim 

 Amount 
covered 

by 
security 
interest 

 
Amoun

t 
covered 

by 
guarant

 Whether 
related 
party? 

 % voting 
share in 

CoC 

Principal Interest Penal Interest Total Principal Interest Penal Interest Total
1 Kotak 

Mahindra 
Bank LTD

KUNJ.TRIVEDI@KOTAK.COM 22.10.25        4,95,78,749.44       99,84,723.83       96,58,709.92             6,92,22,183.19      4,95,78,749.44        99,84,723.83    96,58,709.92            6,92,22,183.19  Loan 
Amount 

 Yes  Yes  No      46.41 0 0 0 0

2 Indusind 
Bank

nclt-frrg@indusind.com, 
sandeep.mohite@indusind.co
m, 
agrawal.nitin@indusind.com, 
sunilkumar.joshi@indusind.co
m, 
Pawar.Kiran@indusind.com

12.11.2025        6,05,36,170.00    1,93,92,981.12                        -               7,99,29,151.12      6,05,36,170.00     1,93,92,981.12                      -              7,99,29,151.12  Loan 
Amount 

 Yes  Yes  No      53.59 0 0 0 0

2 14,91,51,334.31          14,91,51,334.31        100.00   
2

Annexure - 3
Name of the corporate debtor: M/s Inditrade Business consultants Limited (Under CIRP); Date of commencement of CIRP: 10th October 2025; List of creditors as on:  14th January 2026

List of Secured Financial Creditors (other than financial creditors belonging to any class of creditors)
Amount of 
claim not 
admitted

Amount of 
claim under 
verification

Remarks
 Amount claimed  Amount of claim admitted 

Amount 
of 

continge
nt claim

Amount of 
any mutual 
dues, that 

may be set-
off

Total

Sr. 
No.

Identi
ficati

on 
No.

Details of claim received  Details of claim admitted 


